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had alse represented to Goveroment that
the operation of the statutory orders for
supply of white printing paper had adver-
sely affected the financial heaith of the
Industry. Taking into account the diffi.
culties faced in the effective implementa-
tion of the scheme and recognising the
peed to maintain adequate supplies to the
educational sector, Government have
decided to introduce an alternatiue scheme
for thls purpose. The Paper (Regulation of
Production) Order, 1978, and the Paper
(Control) Order, 1979, bave therefore
been ropealed with effect from 22ad
January, 1987,

(c) and (d) As a measure towards
optimum utilisation of maaufacturiag
facilities and with a view to encouraging
a larger volume ot production, Govern-
ment had decided in February, 1985, to
give futl flexibility to the paper and paper-
board manufacturers to. take up production
of any variety of paper and paper grade
pulp including paper board/straw boaid,
withj o their overall licensed capacity in
line; with the market demand, 'This
flex bility is intended to facilitate fuller
util'sation of installed capacity resuiting
in higher volume of production at reduced
costs. Having regard to this position,
and the capacitly already installed and
under implementation by the Industry, no
difficulty is anticipated in ensuring the
supply of white printing paper to the
educational sector.

Foreiga collaboration for manufacture
of sports shoes

2064. SHRI DINESH SINGH :
SHRI JAIDEEP SINGH ;

Will the Minister of INDUSTRY be
Pleased to state :

(a) the detalls of the foreign collabora-
tion approved by Government fo manu-
tacture special sports shoes in India;

(b) whether Government are consider-
ing to reduce the export obligation in-
Corporated in the foreign collaboration

'B:l«mont approved by Governmept;
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(c) if so, the reasons thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL
DEVELOPMENT IN THE MINISTRY
OF INDUSTRY (SHRI M. ARUNA-
CHALAM) : (a) The Government have
granted Foreign Co!laboration approvals
for sports footwear to two companies VIZ.
M/S. Burrough Welcome Lid- with 509,
export obligattion and M;S. Bata India
Limited with 75%, export obligation. M/s.
Burrough Welcome Ltd. bave, however,
dropped theg projcct. The Government
do not asa matter of policy disclose
financial detai's regarding the terms and
conditions ot foreign coliaboration in
public interest,

(b) and (c) A representation for reducs
tion in Export Obligation has been recei-
ved from M/s. Bata India L'mitcd and
the same will be examined on merits.

Postal facilities In Noida

2065. SHR1 ARIF MOHAMMAD
KHAN: Will the Minister of COM-
MUNICATIONS be pleased to state :

(a) whether postal facilities are inade-
guate in Noida; and

(b) if so, the action proposed to in-
bring about improvement in the facl ities ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI SONTOSH MOHAN DEV) : (a)
No, Sir.

(b) Does not arige.

Setling up of gas-based petrochemical
complex in Gujarat

2066. SHRI .RANIJIT SINGH
GAEKWAD : Will the Minister of
INDUSTRY be pleased to state :

(a) whether Gujarat Government had
submitted a revised application in Qctober





